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immediately.

Booking of Batcl Leave at Howrah 
Station

1930. SHRI SATYAGOPAL MISRA: 
Will the Minister of RAILWAYS be pleased to 
state:

(a) whetlier ttie Railways have re­
stricted the booking of Betel Baskets at 
Howrah Station; and

(b) if so, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI 
GEORGE FERNANDES): (a) and (b). Infor­
mation is being collected and will be laid on 
the Table of the Sabha.

Cost of Imported Crude Oil

1931. SHRI A. K. A ABDUL SAMAD: 
Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state;

(b) the average well-head cost of in­
digenous crude oil per metric tonne during 
the corrresponding period;

(c) the royalty paM to the producing 
Sate and included in the average well-head 
cost of indigenous crude oil;

(d) the date of last revision of royalty;

(e) whether the producing States are 
satisfied with the royalty or whether they 
have asked for enhancement; and

(f) if so, the response of Govemment 
thereto?

THE MINISTER OF PETROLEUM AND 
CHEMICALS (SHRI M. S. GURU- 
PADASWAMY); (a) The weighted average 
landed cost of imported crude oil during the 
year 1987, 1988 and 1989 was Rupees 
1727, 1587 and 1965 per metric tonne re­
spectively.

(a) the average landed cost of imported 
crude oil per metric tonne during 1987,1988 
and 1989 in rupees.

(b) The average cost of production of 
crude oil for the years 1987-88 to 1989-90 is 
as under:-

Year Cost (Rs. per tonne)

ONGC OIL

1987-88 1215 1225.56

1988-89 1319 1311.28

1989-90 1637 1569.17

(c) For the years 1987-88 and 1988-89 
royalty was paid at the rate of Rs. 192/- per 
tonne and for the year 1989-90 in additnn to 
Rs. 192/- per tonne the States of Assam and 
Gujarat were pak) an ad hoc addittonal roy­
alty at the rate of 1%. 100/- per tonne, pend­
ing f inallsatkjn d  rateforthe period 1.4.1987

to 31.3.1990.

(d) The rates of royalty were last re­
vised with effect from 1.4.1984.

(e) No, sir. The State Governments
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hav» sought «nhancement in th« rates of Western region to mitigate the power short-
royaKy.

(f) The Government had decided to 
revise the rate of royalty on aude oil with 
effect from 1.4.1987. However, the Chief 
Minister of Gujarat requested that the entire 
question of revision of royalty should be 
referred to a Committee. The question of 
setting up a Committee is now under the 
consideration of the Government

Rogatory Letter to Switzerland for A- 
320 Airbus Deal

1932. PROF. RUPCHAND PAL: Will 
the Minister of CIVIL AVIATION be pleased 
to state:

(a) whether Union Government have 
decided to send a rogatory letter to Switzer­
land seeking the seizure of vital Swiss Bank 
documents and examination of witnesses in 
connectkm with the A-320 AirtHis deal; and

(b) if so, the detiils thereof?

THEMINISTEROFSTEELANDMINES 
AND MINISTER OF LAW AND JUSTICE 
(SHRIDINESHGOSWAM!):(a) Yes, Sir.

(b) The Central Bureau of Investigation 
has already registered a regular case No. 
2(A)/90-ACU(li) on 29.3.90. in this regard. 
The case is under investigatton.

Power Shortage In Northern and 
Southern Region*

1933. SHRIJ. CHOKKA RAO: Will the 
Minister of ENERGY be pleased to state:

(a) whether the Northern and Southern 
regions continue to face severe power short­
age;

(b) whether it is proposed to utifize the 
off peak surplus power available in the

age to some extent;

(c) whether absence of a strong Inter- 
regkxial link is responsible for the flaring of 
Bombay high gas which could otherwise be 
utilised for generating power at Uran power 
statton of the Maharashtra State Electrtoity 
Board; and

(d) whether Government propose to 
make sufficient provisbn of funds during the 
Eighth Plan for a strong inter-regnnal link 
between the Western and Southern Regons 
for proper utilisatton of surplus of one region 
or the other?

THEMINISTEROFSTEELANDMINES 
AND MINISTER OF LAW AND JUSTICE 
(SHRI DINESH GOSWAMI): (a) and (b). 
Northern Regton is expected to have peak­
ing shortage during 8th & 9th Plan and woukl 
have energy shortage only in the 8th Plan. 
In case of Southern Region, there would t>e 
peaking as well as energy shortages during 
8th & 9th Plan periods. The Westem Region 
is expected to have peaking shortage but 
energy surplus during 8th & 9th Plan. The 
surplus energy available in any Region is 
being utilteed to mitigate the shortages in 
other Regions of the country.

(c) No, Sir. The reasons for gas flaring 
in Bombay High is due to non availability of 
evacuation facilities in terms of compresston 
and submarine pipelines from off-shore to 
on-shore. A linkage of 4.5 McMD of gas has 
already been confirmed by the Ministry of 
Petroleum and Natural Gas for the existing 
672 MW Uran Gas Turbine Stations in 
Maharashtra where inslallatton of 3 x 120 
MW Waste heat Units are also in progress 
for commisskjnirtg during the 8th Plan.

(d) An Inter-ministerial Group has been 
set up under the Chairmanship of Adviser 
(Energy), Planning Commisston, to examine 
issues relating to the construcUon of pipeline


